
( oRtcr{AL tN HrNDt
GOVERNMEilT OF INDTA

MtNtsTRy oF coNsuMER AFFAIRS, FOOD & puBt.tc DISTR|BUTIOI{
DEPARTMET{T OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTIOI{ NO. 3600

To BE A]{SWERED oN ,orH AUGUsr, 2o2{

IMPLEMENTATION OF PMGKAY

t36OO. SHRI PARBHUBHAI NAGARBHAI VASAVA:

will the Minister of GONSUMER AFFATRS, FooD AND puBLrc
DlsrRIBUTron sq$fmr arad, uru :itt grffio Faa-tur ** be preased to state:
(a) the number of people provided ration under pradhan Mantri Gareeb
Kalyan Anna Yojana (pMGKAy) in the country so far; and

(b) the total number of people benefited by pMGKAy in the state of
Guiarat and the districts of surat and rapi under Bardori partiamentary
Gonstituency?

ANSWE R
MINISTER OF STATE FOR MINTSTRY OF RURAL DEVELOPMENT AND

coilsuMER AFFAIRS, FOOD & puBl.tc DISTRTBUTTON
(sADHVt NtRANJAIit JYoTt)

(a): Under the Pradhan Mantri Garib Kalyan Anna yojana, Govt of India has
made allocation of foodgrains @ E kg per person per month free of cost for
around 80 crore beneficiaries of all the 36 states/urs covered under NFSA
(Antyodaya Anna yoiana (AAy) & priority Househotds (pHH)) incruding
those covered under Direct Benefit rransfer (DBT) for a period of g monflrsi.e April'l{ovember, 2o2o and again simirarry during the period May -
November, 2021. During, 2O2O(i.e. April-Novembe\ 2O2O), approx g4o/o
distribution and in 2021 (May, June 20211 also approx g4% distribution was
achieved, Distribution for the period Jury-November, 2021 has commenced.
(b): ln the state of Guiarat' ailocation for a totat of approx 341.71 rakh
beneficiaries (including in the districts of surat and rapi under Bardoti
Parliamentary constituency) have been made under pMGKAy. Fufther, the
Targeted Public Distribution system under the National Food security Act
(NFsA)r 2ol3 is operated under the joint responsibirity of centrar and
state/ur Governments. lt is the responsibility of the state/ur Governments
to identify elagible households/beneficiaries covered under NFSA namery
Antyodaya Anna Yojana (aAy) and priority househords (pHH) as per criteria
evolved by the concerned state/UT Govemment. lssuance of their ration
cards and distribution of foodgrains to them as per their entittement
through fair price shops, is atso the responsibirity of the respective
State/UT Govt.


